Sep 2023

Commercial Court (District Level) Nava Raipur (C.G.)
Statement for the Month of September, 2023

S.No. Nature of Cases |Opening Balance Instt.nlfl)(;l;igg the Dis&?&'ﬂiiﬁjng Closing Balance
1 Civil Suits 20 3 4 19
2 Arbitration 42 4 9 37
3 Execution 33 6 1 38
4 Misc. Cases 2 1 1 2
5 Misc. Appeal 0 0 0 0
Total 97 14 15 96

Note:-  Execution No. 16/2023, M/s.N.C. Nahar & ots. Vs CMDCL and M.J.C. No. 20/2020 M/s NTPC Ltd. Vs
M/s PMA Const. Restored and has been included in Institution.
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SCHEDULE

Statistical Sep

Format for Statistical data for the month of 09/ 2023

(See Rule 3)

No. of

pending (on the 1*instituted (during the

cases

Total cases pending in thelNo. of  cases
court (on the last day ofldisposed(during

Average no. of

days taken

to

day of month month as per columnithe month as per columnithe month as peridecide the case
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Sr. No.

M

Court

)

Judge,
Commercial Court
(District Level) Nava
Raipur (C.G.)

District

e |

Raipur C.G.

Case No.

-NIL-

Form 1

SHEDULE-I
[See Rule 3(2)}
Form 1

List of cases e-filed during the month September, 2023

Petitioner Name Vs.
Respondent Name

)

Advocate

Advocate Mobile
Number

@

Page 1

Advocate E-Mail. Id

®

Date of
Registration

__(g) N

Date of e-filing

(10)




(1)

1

,...____

Note:-

Sr. No.

Form 2

SHEDULE-II
[See Rule 3(2)]

Llst of cases in whlch e- Payment of Court fees was made during the month September 2023

Date of

Institution.

Page 1
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C. Nahar & ots. Vs CMDCL and MJ.C. No. 20/2020 Mjs NTPC Ltd. Vs Mfs PMA Const. Restored and has be En :ncluded in

g

| Court District Case No. Petiioner Name Vs. Respondent Name Advocate Registration Date g;if?i’::m "f%
e e @ G L e | o RO
i Judge, o - - o o ’ - o
! 1 . . I - . i
i (SLT;T‘::E:ES ';'::a Raipur C.G. . Exe.no. 22/2023 Precision Engineering Vs TRN Encrgy Pvt. Lad. Akshay K Sail, Yash Arora|  01.05.2023 01.09.2023 E
. Raipur (C.G). N EER — e . _ R I
v e Exe. of Civil Suit no.|M/s Nilesh Tent House and Deceration Vs Election | Mr. Rxshbh Garg 04.09.2023 29.08.2023
— - 2023 Commissionofindia, === . __ e [ RO s
w_ n Champion Ceramics Private lelted Vs Agrawal . . - i
Exe. no. 23/2022 Structure Mills Private Limited Mr. Rishabhk Garg, 04.09.2023 29.08.2023 ‘
o n Janpragati Education Society Vs Vivan Shiksha Thakar Anand Mohan | o o B i
i e C.S. ne. 4N2023 Sarniti Raigarh and another Singh, Akshay K Sail, ___07 09,2023 L E?B 2023 ]
_» e Shreejitkrupa Project Limited Vs Raipur Abhinav Kardekar, Ayush ‘
o ) ‘ L _Arbl MIC 45[2023 Development Authority Solank, ) 08.09.2023 i 078?_ 20_23 i
“ . RAMESH KUMAR JAIN Vs BHARAT Mayur KhandelwalMs.
e T | MiseJGOTRIB 4 gMINUM GopikaKau | _1 1092023 |  0209.2023
" " : : Mr. Abhishek V.
-t - Arbl MJ C 46!2023 M/s Avexa Cor.Pvt.Ltd. Vs. Union of India Deshmukh 1L 09.2023 10. 09 2023
T R N S M/s Flawless Holdings and Industries Pvt. Ltd. Vs | Mr. Rishabh Garg - o
) - Exe. no. 24/2923 M/s Nova Iron and Steel Limited . 21.03.2023 15.09. 2023
P . X . MJs Evergrowing Iron and Finvest Pvt. Ltd. Vs M/s. . I
P ,‘:_' o - Exe no. 25f2023 Nova Iron and Steel Limited Mr. Rishabh Garg 721 .09, 2023 B 15.09.2023
P - -" | Exe. no./16/2023 |M/s N.C. Nahar Vs. CMDCL. Mr. Om Kukreja 22:_9_92923 i 3? .05, 2023
5 - - Arbi. MJC 20/202¢ [NTPC Vs. M/s PMA Construction Company Mr. Akash Gupta 22.09.2023 22.09.2023
Chhattisgarh State Power Distribution Company ~ |Abhinav Kardekar, ayush o - B
. - Arbi. MJC 47/2623 |Limited Vs M/s Maa Harsiddhi Infra Developers singh solanki 23.09.2023 22.09.2023
B . Private Limited B
T M/s PEREGRINE GUARDING PVT. LTD. Vs M/S
. . C.S. no. 68/2023 |HOTEL BABYLON INTERNATIONAL PVT. Sharad Dubey, 27.09.2023 22.08.2023
LrlD. —_— IS P p——
" M/S PEREGRINE GUARDING PVT. LTD Vs M/S !
_w C.S. no. 7B/2022 HOTEL BABYLON-INN PVT. L’I’D AND ORS. Sharad Dubey, | 27.09.2023 ‘ 22.09.2023
Execution No. 16/2023, M/s.N.



Form 3

SHEDULE-I!

[See Rule 3(2)]
Form 3

List of cases in which Electronic Setvice of Process has taken place during the month September, 2023

LS. - Petitioner Name Vs. Respandent Date of Date of Electronic

{ ' Court D . . -

© No. . Istrict Case No. Name Advocate Registration Service of Process

@, @ @) @ ) 6 0 N B ) N
; l Judge,

Janpragati Education Soceity | Shri Anand Mohan

‘C ial Court | v, _. ¢ ) oc ,
1 .(D;’t';;‘:ffw ) Naval Raipur C.G. | CS 04A/2023 | Vs Vivan Sh‘:ltassha Samiti & Thakm-,J ;}fls. Rashi | 07.09.2023 29.09.2023

Raipur (C.G.)

by
Jaideop Goiy

Julga

Commssrcil Comt (Disth. Lol
wﬂav:

Fabnur,  Diett-Rz i 1.0
og\\oizb

Page 1




Form 4

SHEDULE-H

__[See Rule 3(2)]

Form 4

List of total no. of cases randomly allocated during the month September 2023

S Case Court (No. of '
N r. Court District Court Name Court No. Case Type cases randomily E

> : allocated
(1) 2) 3) (4) (5) © | 0

Comill:ti-giea’\l Court Commercial
1 (District Level) Nava Raipur C.G. Comge(‘];i;u*lct - -NIL- _
Raipur (C.G.)
|
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List of cases in which Case Management Hearing was held during the month September, 2023

Form 5

Form 5

Date of

Date of case

Nava Raipur (C.G.)

_ Petitioner Name Vs. Respondent
 No. | Court District Case No. Name Advocate | podistration Ma[jag?ment
| i earing
JORN k ®) @) 5) (6) @) @
) Judge,
. Commercial Court . CNTT - - - -
1 (District Level) Raipur C.G. NIL

Page 1
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Form 6

Contested commercial case

Form &

s disposed during the month September, 2023

— _ I_ e i o2 e S { g
i Urgent
i i Relief was Number of
: i . ' b R g sought and Nature of | Date of days for
LS CMietriot | etitioner Name Vs, Respondant Date of Pre - Date of Date of Disposal | : execution .
i Ng. | coun ; District Case No. Name Advocate Registration | Institution | Decision | Disposal | (Contested/ s’f(edgétr'g" of decree | \Ct Section
: Mediation Settled) | from date
! ; did not take of decision
‘ : place
SR R N S } (YesiNo)
(1 @ @™ L4 (5) (8) N (8) 9) (10 (11) (12 (13} 14
__,WJ " Judge, - "
Commercdia | f
i P ICourt ., T L State of Chhattisgarh-PWD Vs -
. ! MjC. . i

1 ¢ (District ;Ré‘g“rgmgijﬁza"" Cube Engitech Consultants (P) gdi Junaid | 54 0y 2003 - 01-09-2023 | 01-09-2023 [Contested - . g’s 3‘;1“"’- &
Level) Nava 7" | Lid ameer on. Act, 1396
i Raipur |

A  o¥ e B S
i R Cube Engitech Consultants (P) .
2 0 e Aﬂ;;;gig'““ Ltd Vs State of Chhattisgarh- g‘f'l Akshay | 54 012023 - 01-09-2023 | 01-09-2023 |Contested - _ |ws34,Arbi. &
: PWD al. Con. Act, 1996
: ! M. Rajesh
[ 3 | . © _n_ (ArbLMjC.ne South East Central Railway Vs [Kumar oo ) 6. ws 34,Arhi. &
2 ; | 5/2021 s Krishna Interprizes Dubey 19-02-2021 02-08-2023 | 02-09-2023 |Contested - " iCon. Act,1996
£ : 5 i
l [ KMAG INTERNATIONAL Vs -
: " i ArbiMjC.no : P Mr. Arjit ;
T Nova iron and Steel Limited [, " ‘! 29-08-2023 - 07-09-2023 | 07-09-202 - , w/s S,Arbi. &
P2 1 " asnoz3 oA Tiwari, 023 (Contested Con. Act,1996
1 - i —— e ey FE—
r A Bhanwariya Infra Project Pvt .
: “ “Arbi.MjC.no A ) Mr. Ashish ;

5 . T S -05-. - .09- 09 w/s 34,Arbi. &
| 182023 Ltd Vs Union of India, SECR, Shrivastava, 06-05-2023 08-09-2023 | 08-09-2023 |Contested - - = .:;95
| Bilaspur Con. Act,1
{' L Sarda energy and minerals Mr. Shishir

6 i - : - | CS 7B/2019 {private limit.ed.Vs Prakash Bhandarkar | 31-10-2019 - 09-09-2023  09-09-2023 |Uncontested - - w's 26 of CPC
[ | : Industries Limited
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12

13

14

Mis Iy al\nsh Industries Limited i

CS aB/2022 Vs M/s Chhattisgarh Power and
Coal Beneliciation Limited

Dr. Nalini Madhariya Vs Shree

CS 1A/2023 ‘Sankalp Research and Medical
lnsumio Pvi. Ltd and Ors

‘M/s Howrah Stecl and Metal
Arbitration
MIC/20/2022. ‘Crafts Pvt. Ltd. Vs M/s Steg!

Aulhomy of India Lid.

Mahcndra Sponge and Power
CS3A/2023 ¢ Lumned Vs Butk Trading S.A.,

[ e e PRV —

Pmtecuon Limited

FForm 6

Exe. o M/s S.D. Construcuun Vs
"= Chief General Manager, BSNL
72023
‘and other
‘ ‘M/s N.C Nahar and 1 another
Misc.J.C. Vs Chhatisgarh Miocral
6/2023  Development Corporation
sLimited
Arbi. MJC M/s Avexa corporation private |
4672023 ‘limited Vs Union of India
‘Ms Capital Transformers
Arbi. MJC Private Limited Vs
5/2023  Chhattisgarh State Power
Distribution Company Limited
. . M, S(fea"Ahtht)my of India
Arbi. MJC R
41/2023 ‘Limited Vs M/s Agnice Fire

Pape 2

. | ‘
Mr. Topilal ! % ;
Baretts I 30-09-2022 - 09032023 09 09-2023 Uncontested - - |uis260f CPC

l
’ b . P e I ....... _

(Shishir | 23-06-2023 E - 09-09-2023 ; 09-09-2023 »U d E

-Bhandarkar, ! - - 1 - nconteste - - -u/5 26 of CPC
! : | ‘ ;
— 1 e . ! S e e e

t Mr. Rishabh; | § i Ew534A bi. &
f H .09, _ _Na_ . N : AT DL
Garg, 5 03-09-2022 g - 11-09-2023 | 11-09-2023 Contested Con. Act,1996

| ' |
u/s 37(2), and
- . : . 38 Specific !
Om Kukreja| 28-08-2023 | . i 11-09-2023 , 11-09-2023 EUncontested - Relief Act |
| ; : 1963
Mr. Rishabh ! :
. g < i -ufs 36,Arbi. &
Garg 17-02-2023 | - | 15-09-2023 ' 15-09-2023 |Contested ; Con. Act.1996
Mr. Om ' Order9R9
Kukreja 19-07-2023 - | 22-09-2023  22-09-2023 [Contested - - e

. Mi-: PR — e I. o = —y - s mg I R e i _

Abhishek j F ws 9,Arbi. & :

‘Vinod ' 11-02-2023 23-09-2023 | 23-09-2023 Uncontested - - Con. Act, 1995

Deshmukh, | o e b .

; ; :
N : 1 H
Mr. Mayank | : ‘ws 34,Arbi. &|
) 09-02-202 - -09- {25-09- . .
Bhambel 9.02-2023 i 25.09-2023 125 09-2023 |Contested : Con. Act, 199 |
- S e : S S — .
Mr. Shriram: ? i i ws 29,Arbi. &

‘Pandey 21-08-2023 | 27-09-2023 §27 -09-2023 Uncentested . Sy Act,1996.

i i L S8 U S _ N e



Mediation Data on Monthly Basis
"Form 6 (i) : Mediation Data on Monthly Basis

[See rule 10(2)]

List of cases received for Pre-instituion Mediation and Settlement during the month September, 2023

Total number of © Total number of Total number of

Name of Mediation applications application - Total number of — Total number of application

Sr. No. . ; . . cases settled non-starter cases ;
Centre pending of the 1st received during the during the month  during the month pending at the end
day of the month month : g ) g of the month
(1) (2) (3) (4) (5) | (6) (7)
1 _ ~NIL- - - . ]
A

i

i - - .
ISP SR T o
J SSRE SRS B I 4

c

@‘5\\9\@' R
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Mediation Dala on Quarterly Ba
"Farm 6 {i) : Mediation Data on Quarterly Basis
[See rule 10{2)]

: No. of No.of |No-of application] No, of application
- ! ) N application S ! where no where parties
" nameoftne . NO-of appiication | Nature of Applicant party Nature of Opposite pary :"v?s' of appl:cgngggjla.t;l- disposed off as ?:lerl;::g?:: setlement arived]  reaghed a
Sr.Np.i RO {  Toceivedby € as per Schedule-t | *ror Rule 3a) mediation | 2135 per Rule | setilement as per
i ¥ Avthoity and 3(6) T{dxix) Rule 7(1)(vi) [
H
I . e . - — S
' Individual Corporate Individual Corporate i , it [lu J v [ v
) ) ; @ &) (8) ) ® 9 (10) ay (12
[ T B A I
T . PoaN- . . - - S I I I - - . .
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. Sr. No.

R

Court

Judge,
Commercial
Court (District
Level) Nava

Raipur (C.G.) !

@

Form 7

Form 7

Summary of Commercnal Court during the month September 2023

District

Total number of
cases pending of the

!
|
|

Total number of
case instituted

©

i
|
!

Total number of [Total number of cases

Raipur C.G.

cases disposed | pending at the end of
Ist day of the month ! during the month | during the month the month
(4) ) (6) (7)
97 14 15 96

Page 1

Commarcial Court {Tot, Lavel)
\@ﬂah Raipur, Mdel Nagee DlstRgpur (0 8)

0’5\\0




